






































130. 

131. 

132. 

133. 

134. 

SRI K.AJESH KUMAR, 

V Additional Sessions Judge­

cum-Mahila Court in the cadre 

of Sessions Judge-cum-XIX 

Additional Chief Judge, City Civil 

Court, Hyderabad 

SRI G.VENU, 

Special Judge for trial of cases 

under SCs/ STs (Prevention of 

Atrocities) Act-cum-VI 

Additional Sessions Judge, 

Hyderabad-cum-XX Additional 

Chief Judge, City Civil Court, 

Secunderabad 

SRI B.SUJAY, 

Additional Sessions Judge for 

trial of Communal Offences­

cum-VII Additional Sessions 

Judge, Hyderabad -cum- XXI 

Additional Chief Judge, City Civil 

Court, Hyderabad. 

MS. M.ARCHANA KUMARI, 

Special Court in the cadre of 

Sessions Judges for trial and 
disposal of Protection of 

Children from Sexual Offences 

(POCSO Act) cases-cum-XII 

Additional Sessions Judge at 

Hyderabad. 

SRI G.UDAY BHASKAR RAO, 

Fast Track Special Court for 

expeditious trial and disposal of 

Rape and Protection of Children 

against Sexual Offences (POCSO) 

Act Cases, Hyderabad. 
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07.05.2026 

to 

20.05.2026 

07.05.2026 

to 

20.05.2026 

22.05.2026 

to 

04.06.2026 

22.05.2026 

to 

04.06.2026 

22.05.2026 

to 

04.06.2026 

Additional Sessions 

Judge for trial of 

Communal Offences-

cum-VII Additional 

Sessions Judge, 

Hyderabad -cum- XXI 

Additional Chief Judge, 

City Civil Court, 

Hyderabad 

Special Court in the 

cadre of Sessions 

Judges for trial and 

disposal of Protection 

of Children from 

Sexual Offences 

(POCSO Act) cases-

cum-XII Additional 

Sessions Judge at 
Hyderabad. 

Special Court in the 

cadre of Sessions 

Judges for trial and 

disposal of Protection 

of Children from 

Sexual Offences 

(POCSO Act) cases-

cum-XII Additional 

Sessions Judge at 

Hyderabad. 

Fast Track Special 

Court for expeditious 

trial and disposal of 

Rape and Protection of 

Children against Sexual 

Offences (POCSO) Act 

Cases, Hyderabad. 

Special Court in the 

cadre of Sessions 

Judges for trial and 

disposal of Protection 

of Children from 

Sexual Offences 

, (POCSO Act) cases-

cum-XII Additional 

Sessions Judge at 

Hyderabad. 
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CITY SMALL CAUSES COURTS, HYDERABAD 

135. SRI K.KUSHA,

Chief Judge, City Small Causes

Court, Hyderabad-cum-

Chairman, Motor Accidents

Claims Tribunal, Hyderabad.

22.05.2026 

to 

04.06.2026 

Chief Judge, City Civil 

Court, Hyderabad 

PRINCIPAL C.B.I. CASES SPECIAL COURTS, HYDERABAD 

136. DR. K.PATTABHIRAMA RAO,

Prl. Special Judge for trial of CBI

Cases, Hyderabad.

137. SRI KUMAR VIVEK,

I Additional Special Judge for

trial of SPE & ACB Cases,

Hyderabad.

138. SRI MOHD. ABDUL JAVEED

PASHA,

Special Judge at Hyderabad for
speedy trial and disposal of cases
on fraudulent drawls and
misappropriation of Scholarship
amounts in Social Welfare, Tribal
Welfare and Backward Classes

07.05.2026 

to 

20.05.2026 

22.05.2026 

to 

04.06.2026 

22.05.2026 

to 

04.06.2026 

Special Judge at 

Hyderabad for speedy 

trial and disposal of 

cases on fraudulent 

drawls and 

misappropriation of 

Scholarship amounts 

in Social Welfare, 

Tribal Welfare and 

Backward Classes 

Departments 

(Embezzlement of 

funds in Social welfare 

Department)-cum-11 

Additional Special 

Judge for trial of SPE & 

ACB cases, Hyderabad 

Special Judge at 
Hyderabad for speedy 
trial and disposal of 
cases on fraudulent 
drawls and 
misappropriation of 
Scholarship amounts in 
Social Welfare, Tribal 
Welfare and Backward 
Classes Departments 
(Embezzlement of funds 
in Social welfare 
Department)-cum-II 
Additional Special Judge 
for trial of SPE & ACB 
cases, Hyderabad 

I Additional Special 
Judge for trial of SPE & 
ACB Cases, Hyderabad 

------------- 'J 



Departments (Embezzlement of 
funds in Social welfare 
Department)-cum-11 Additional 
Special Judge for trial of SPE & 
ACB cases, Hyderabad 
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TRIBUNALS AND LABOUR COURTS r SMT S.PREMAVATHI, 
Chairperson, Telangana Value  

Added Tax (VAT) Appellate 

Tribunal , Hyderabad. 

22.05.2026 

to 

04.06.2026 

Chief Judge, City Civil 

Court, Hyderabad. 

140. 

141. 

142. 

TELANGANA STATE JUDICIAL ACADEMY, SECUNDERABAD 

SMT. S.N.SREE DEVI, 

Additional Director, 

Telangana State Judicial 

Academy, Secunderabad. 

DR. SUNNAM SRINIVAS REDDY, 

Senior Faculty Member-I, 

Telangana State Judicial 

Academy, Secunderabad. 

DR. M.RADHA KRISHNA 

CHAHAVAN, 
Senior Faculty Member-II, 

Telangana State Judicial 

Academy, Secunderabad. 

-

07.05.2026 

to 

20.05.2026 

-

22.05.2026 

to 

04.06.2026 

22.05.2026 

to 

04.06.2026 

Senior Faculty 

Member-I, 

Telangana State Judicial 
Academy, 

Secunderabad 

Additional Director, 

Telangana State Judicial 

Academy, 

Secunderabad 

Senior Faculty 

Member-I, 

Telangana State Judicial 

Academy, 

Secunderabad 

NOTE: 1 The orders are placed in the High Court's Web Site http: //tshc.gov.in. The 
downloaded copy from the website is valid for availing Summer Vacation 
permission. 

To 

2 All Principal District and Sessions Judges are requested to download the said 
Proceedings from the High Court Website and communicate among the officers 
working in their Unit. 

3 The Summer Vacation Permission granted to the above officers shall not be altered 
under any circumstances. 

0�� 
REGISTRAR GENERAL 

FAC. REGISTRAR (VIGILANCE) 

1. The Officers concerned.

2. The Chief Judge, City Civil Court, Hyderabad.
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3. The Chief Judge, City Small Causes Court, Hyderabad.

4. The Sessions Judge, Hyderabad.

5. The Principal Special Judge for C.B.I. Cases, Hyderabad.

6. The Director, Telangana State Judicial Academy, Secunderabad.

7. The Chairperson, Telangana Value Added Tax (VAT) Appellate Tribunal, Hyderabad.

8. 

9. 

10. 

11. 

THE PRL. DISTRICT AND SESSIONS JUDGES / I ADDITIONAL DISTRICT AND SESSIONS

JUDGES AND DISTRICT TREASURY OFFICERS:

1) Adilabad 2) Manche rial 3) Nirmal

4) Kumuram Bheem - Asifabad 5) Karimnagar 6) Jagtial

7) Rajanna Sircilla 8) Peddapally 9) Khammam

10) Badradri-Kothagudem 11) Mahabubnagar 12) Jogulamba-Gadwal

13) Wanaparthy 14) Narayanpet 15) Nagarkurnool

16) Sangareddy 17) Medak 18) Siddipet

19) Nalgonda 20) Suryapet 21) Yadadri-Bhongir

22) Nizamabad 23) Kamareddy 24) Rangareddy

25) Medchal-Malkajgiri 26) Vikarabad 27) Hanumakonda

28) Warangal 29) Jangaon 30) Mahabubabad

31) Mulugu 32) J ayashankar-Bhu palapally.

The Pay and Accounts Officer, Hyderabad. 

The District Treasury Officer, Kongarakalan Village, Rangareddy District. 

The District Treasury Officer, Shameerpet, Medchal-Malkajgiri District. 

12. THE SECTION OFFICERS:

a) Special Officers Section b) Vigilance Cell

d) Work Review Cell e) O.P.Cell

g) Accounts Section h) Computer Section

High Court for the State of Telangana at Hyderabad. 

+ Spare ...

c) E-Section

f) 8-Section

i) D-Budget Section
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